Annexure-7

Name of Corporate debior_] SRIVENKATRAM SPINNERS PRIVATE LIMITED I Tbateof C T CIRP 9.08.2019] T Listof Creditors as on_]09.02.2021
Amountin Ry
Details of Claimant Details of Claim Received Details o Amount of Amount
Sn [7 of voting any mutual of claim
e Date of Amount of claim [Amount covered by |Amount covered by |Whether  |share in CoC, Amount of dues, that _[Amount of Claim | under
Department | Government No [receipt | Amount claimed mitt Nature of claim sccurity interest__|guarantee refated party? |if Applicable | Contingent claim | may be setoff | _not Admitted _| verificat Remarks, if any
T{Employees Provident |Central Government NA 23112019 2239,864.00 2.239,864.00 |Pending contribution of [Nl NiT No Ni Nil il N il
Fund Organisation Employee and Employer
2Income Tax [Central Government NA 24122019 1.095,544.00 109554400 [Pending Tax Dues with _|Nil Nil No Nil Nil Nil TN [N
interest
3[Employee State [Central Government NA 03.102019) §33,722.00 §25,944.00 [Pending contribution of |Nil il No Nil Nil Nil 777800 [Nil | Imterest charged after the date of CIRP commencement
Insurance Corporation Employee and Employer (41 days excess interest claim of Rs. 7778/-) is
disallowed and the balance caim is admitted
TOTAL £169.130.00 416135200 77800




